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Sir,

THE GAUH TI HI H COU RT AT UWAH ATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. c.vII-128/ 2OO7l t2ort IA

Smti. Jayashree Bora,
It. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri Paban Chandra Kalita,
District & Sessions ludge,
Dhubri.

,t^
Dated Guwahati rne 2E December, 2024

Civil vacation.

Your letter No. DJ.XII-2/2O24lt34S7lE, dtd. 18.12.2024.

JT. REG ISTRA RruIGITANC E)

Memo No. HC.VI -t2at 07 lt rl - teolo lA. dated t2-,o- rt-L1
Copy to:

With reference to the above, I am directed to inform you that you have beengranted civil vacation w.e.f . 22.12.2024 to 31.12,2o2+, atong wittr ltation 
-reave

permission, with the officiar v_ehicre, at own ost, from the even'ing ot zt.lifoze ttttthe morning of 02.0r.2025. The next senior mosi :roi.iat om.ur. avairabre at the stationwould remain in charge of your Court and Office during your absence.

Yours faithfully,

stl -

) The PrinciOal Accountant General (A&E), Beltola, Gu.-2. The Project Manager, Gauhati nigh Court, Guwahati
wahatr for information.

]T. REG ISTRAR (VIGI tAN E)


